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there is no question of finances forth-
coming or not. 

SHRI D. P. JADEJA: May I know 
from the hon. Minister whether a 
technical survey has been: made to 
extend the Rajasthan Canal project 
to the northern districts of Gujarat, 
and if 80 •.•• 

~ ~ : lll: m'i t ~ 

~ ~ \ill ~~ ~ ~ 'l>'T 1 

SHRI D. P. JADEJA: Adjacent 
Districts. 

MR. SPEAXER: There is no quee-
tion of Gujarat In it. 

~~~~~~ 
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THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SlOO 
MOHO. SHAFI QURESm): (a) and 
(b). A statement is laid on the Table 
of the Sabha. 

Statement 

(a) Yes, a dacoity occurred at 
Bijauria Railway Station of North-
Eastern Railway on: 22-6-1973. 

(b) The following preventive 
measures are being taken to check 
web incidents In future:-

1. Apart from tightening up nor-
mal security arrangements 
by the Government Railway 
Police, such as keeping 

watch at important stations 
and periodical raids to round 
up crimIna1a and anti-aoclal 
elements, Government Rail-
way Police escorts are pro-
vided on important night 
passenger trains. The 
strength of the escorts is re-
vised from time to time de-
pending ozt the local situ-
ation. 

2. Close liaison is maintained 
by the RPF with the GRP 
so that crime is effectively 
checked and surveillance is 
kept over bad characters. 

8. Co-ordination meetings at all 
levels are also held by the 
R.P.F. officials with the 
Government Railway Pollee 
and State Police officials 
with a view to improving 
prevention and detection of 
crime on Railways. 

4. Strict Instructions have been 
issued to the Railway Pr0-
tection Force Sta1f, on duty 
in yards or station plat1orm& 
fOr guarding railway pr0-
perty, to rush to the acene 
of crime and render all 
possible help to the victims. 
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Kural 1 ect .ul~ SeIl._ ~ 

ADabahd ~ . 

~  SfQ:tI \TJSH\VANATH Pltl\TAP 
SING.U: Will the Miniater of I&BI-
GATJDX' AND POWEJt be pleased· to 
state the majDl' JlUl'a1 electrifiealion 
.che_ UIider consideration iJlr 
Allahabad Distmct? 

THE ~  MlN):STER IN THE 
MIIDSTRY OF IRRIGATION AND 
POWER ~ BALGOVfND 
VERMA): A stliteIllent is laid on the 
Table of the House. 

~nt 

The Rural Electrification Corpo 
ration whicp. has been set up in thto' 
Central &!ctor provides additive 
fin!!nces to the State Electricity 
Boards for the implementation of 
their rural electrification schemes. 
The Corporation since its inception 
haS so far sanctioned three schemes 
of . Uttar Pradesh envisaging loan 
l ~t l: t of Rs., 241.596 lakhs for 
electrification of 43.1 villages, ener-
~sation of 339!t pumpseta and power 
supply to 1~ l  small scale and agro-
itld,usttles in Allahabad District 
is pending consid1!ratio.n with the 
Rural ElectriflcatiOB or orati ~ 




